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Paymentif exgratia refief of Rs. One lakh, tobe
paidtothe next of kin of each of the deceased
innocent persons. andsupply of three months
diry ration and blankets, mitk powder etc. tothe
fasnilles renderedhomeless intheincidenthave
sanctioned by ths State Government. An as-
ssasment of the damage to property in this
incidenthas besnorderad. Relief as perexisting
rules of the State Government wil be paidon
completion of the assessment.

2. Sustainedpressureis beingmaintained
onthe militants and security measures in the
State have beenfurther stepped upto deal with
effectively, and contain terrorist viclence, in-
cluding the recurrence of such incidents.

LPC Subsidy

7239. SHRISOBHANADRESWARARAO
VADDE: Wit the Minister of PETROLEUM &
NATURAL GASbepleasedto state:

{a)theextent of subsidy ondomesticLPG
atpresent;

{b)whetherthe Govemment areworkingon
subsidy phase-out, and

(c)¥# so, the details of the subsidy phased
outduring the last five years, year-wise?

THEMINISTEROF STATEOF THEMIN-
ISTRYOF PETROLEUMAND NATURAL GAS
(CAPT SATISH KUMAR SHARMA): (a) The
extentof subsidy on domestic LPG for the Year
1982-03is estimatedtebe Rs. 1145 crores.

" (b) and (c) There is no such proposal at
presert.
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[Transiation)
HenithServices Centers
7240. SHRI SHIVRAJ SINGH
CHAUHAN:
SHRIBIRSINGHMAHATO:
SHRIANNA JOSHI:
KUMARI PUSHPADEVISINGH;
WilitheMnister of HEALTH AND FAMILY
WELFARE beplaasedto state:
(a) the number of primary health Centers,

Sub-Centers and Community Health Centers,
functioning in the country, State/Union Terri-
tory-wise; :

(b} the number of PHC,CHC and Sub-
Centres proposediobe opened duringthe Eighth
Five Yearplan, state/tUnion Territory wise;

{c) the number outofthem openedineach
State/Union during 1992-93; and

(d) the steps taken by the Government to
provide medical facilities to SC/ST and poor
people residing in remote rurai creas?

THEDEPUTY MINISTERINTHEMINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGHGHATOWARY): {a}to(¢)
Details are giveninthe attached Statements |,
I, andlil. !

(d) Special norms which have been pre-
scribed for setting up Sub-Centers, Primary
Health Centersto provide medical facilities to
scheduied Castes, Scheduled Tribes residing
inremote rural areas are given inthe attached
Statement-iv
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STATEMENTS
.m and primary health cehires as on 30.9,1992:
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'STATEMENT 4V

Ditferential population norms have beenpre-
scribed for setting up of sub-centres. Primary
Heaith Centres in Tribal areas and hilly areas

VAISAKHA 9, 1915 (SAKA)

Theseare:
Popudation Norms
PlanAreas Hilly/Tribal
areas

Sub-centres 5,0Q00 3,000
Pnmary Health
Centres 30,000 20,000
Community Health
Centres 1,20,000 80,000

Guidelneshave beenissuedtothe Statersto
setup atieast 15% ofthe Sub-centresin Sched-
uled Caste bastis or villages having 20% or
more Scheduled Caste population and 7.5% of
theirannulatargets intribal areas.

The State Governments have also beenad-
vised to give further relaxation for setting up
Sub-cenntres, Primary Health Centres incase
of tribathamiets and Scheduled Caste bastis
whichare 5Km. awayfrom available Healthand
Family welfare delivery points.

[Enghsh ‘

Privatisationof indialron and Stee!
Companyes

7241, SHRIMATIGEETAMUKHERJEE:
Wil the Ministerof STEEL bepleasadtostate:

(a)whether alithetrade unions of the indian
Iron and Steel Company have opposed the
Govemment's move for privatisation of the
Company, -

{b)if s0, the details thereof, and
(c)thereactionofthe Govemmentthersto?

* THEMINISTEROF STATE OF THE MIN-
ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV): (@) and (b) Yes, Sir, Thetrade unionshad
suggeetadinJuly, 1902 andrekeratedinMarch,
1993 thatthe Bumer Works of ISCO shouldbe
modemised by SAll. based on ifs proposal
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considered by Government; the Bumpur Works
cannotbe hived off as ajoint venture; etc.

(c)Govemment are 8xarmining posstbihi-
ties of private participation in HSCO for the
purpose of Medemsing/expandingthe Bumpur
Steel Works to a crude steel capacity of 1,5
million tonnes perannum, in a costandtime-
effective manner. While doing so, Govemment
are committed to ensuringfull protection ofthe
Workers'interests.

Curefor AIDS

7242, SHRIGEORGE FERNANDES: Will
the Minister of HEALTHAND FAMILY WEL-
FAREbepleasedtostate:

{a) whetherforthefirsttimeinthe country,
the AIDS causing HIV has beenisolated and
growth at the Cancer Research Institute,
Bombay;and

(b) of 50, the details thereot?

THEDEPUTYMINISTER INTHE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGH GHATOWAR): (a) and
{b) TheCancerRaseasch Institte, Bombay has
claimedtohaveisolatedthe Human immunod-
eficiency virus. Earher, suchclaimshadbeen
made by scienbists in the All India Institute of
Medicel Sciences, New Dethiand National AIDS
Researchinstitute, Pune also.

Currantty the Gancer Research institute,
Bombay is working on Molecular characteriza-
tion of the Indian HIV.

(Transistion] :
vuanooug]-ﬁontoJAk

7243. SHRIMADAN LALKHURANA: Wi
the Ministerof HOME AFFAIRS bepleasedto
state:

{a) whether a 20-Member Multi-Party
Delegationvisited the KKashmir Valiey inthe fagt
weekof October, 1992;

(b} it s, whether the Delegation unani-
mously recommended that elections arg not
possible in Jammu and Kashmir under the
Presentcircumsiances;





